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Principal , Bench: New Dplli i

OA ^:n. 877/9B

New Delhi, this the 8th day of May,1998

Hon'ble Shri S.R.Adige, Vi ce-Cliai rinan (A)
Hon'ble Stiri T. N, .Bliat, Meiriber ( f)

In th :■ matter of:

Jai P^-akash s/o pr. Ram Kishaii Gaiir,
f/o H.No. 609, 'vard \c). Ill,
''ehranl i , New Delhi . • . . . Appl irant

(By A.fivocate: Bhri Shanl:ar D.icate)

V'pl'Qlio

1 . ^ G' 'Vt. of Delhi {"'.br.T. ) ihpnne'h
i'- '^'liet Dee '1 apT,,
a-Sham Natb Marg', Delhi . '

2. T!;e .'oini- Dir'Ttor,
Di ree+orate of Training A- Terhuical Ediicatinn,
'C Pdock, Viliash Rhawan, New Delhi,

3. Th'^ Principal ,
Indiistrial Training Tn^ti i iite,
Malviya Nagar, N'e\v' Delhi . . . .Respondents

(By Advocate: None)

ORDER (ORAL)

del ivered by Hon'ble Sipci , S. R . Adi ge, V i co-Ch.ii rman ( .11

Shri Shankar' Divate, counsel for the

ann! leant, prays for pei-misision to withdraw the O.A. , a---

r'.«;,ondanls ha-ze granteH the applicant's prayer vide

thoir o-.dor be,■,ring No. F. 2 ( 6 )/ITTM(.A)/9S/l 75 dated

'b i . 9 -B, a eopy of wliieh has been taken on rerorri.

i-i-.-iv-.- IS '.ll.'iwfd. O.A. i .s aeroi-ding] y dismirssed .as

w : I hd r rn n ,

rr. V.Bha 1 ;
Meiiiber( J)

na

(S.R.Ad ige'
Vice-chairman (A)


